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service and prasently working as .. %imdn—mb hots., 5%41%‘& L‘-dﬂr&fﬂ'f‘l‘f“ %"‘41 petr

glve hereln below the detalls of the assets (Immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A, : Oy ;
{Assets |n joint name indlcating the extent of joint ownership will 2ise have to be
given)
BF, Pegeription Salr | Spouse Dopendant-1 | Depgndant-2 | Dependant~3
Ne. Nama(8) Nama Name: Etc, H:mo
)| snah 2060 | 20, @D NiL NIL NI L
(1) | Deposits In :
Banks, Financlal : A
Institutions And | NI L NI L e s —
Non-Banking
Financial
Campanies
| (illy | Bands, “l ! 2] g R 8
| Debentures i \ ! \ i e %
Shares In NI L NI L
companies i :
(Iv) | Cther financial -Lic- 14287 Lic~24esd
inSEftUtiOﬂS; “, gy ;;
NSS, Postal ’;‘; j;’s A e = =
Savings, LIc [ ZTET 7
Policies, etc PPF -2001°
‘ . 284D £
{(v) | Maotor Vehicles |S¢ )
(detalls of Bekiva Lo Nt L o iy Y
make, etc.) (et & )
Vi) [ Jewellery (GVe  Boufd- [0 dm fogd- o
details of prairl J Ct S-JT"
welght and Gl -3¢ (J’" ety e s
valug)
(vii) | Other assets, A
such as values N"L NI s &z e
of clalms /
Irerests ey

Note: Value of Bonds f shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books In the case of non listed

companles shauld be given.
* Pependant here means a person substantlally dependent on the incomc of the

employee,
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[Note: Properties in joint ownership indicating the extert of jeint ownership will
aiso have to be indicated|

Sr.
Mo,

!

" Description

l Tself |
. Hame(S)

Spousc

Dependant-1 | Dependant-2

Name Name

()

TAgricultural Land | 4 ‘
INEL | rL
- Extent (Total |

~Current market value

- Locatien(s)
- Survey number(s]

measurement)

Dependant=3
Etc. Nama

(1)

Non-Agricultural Land
- Location(s)

- Survey number(s) :HIL NI L

- Extent (Total
measuremeant)
~Current market value |

|
Skl
|

(i)

| and residential)
| Location{s)

Bulldings (Cammaercial

- Survey fdoor
number(s}

- Extent (Total '
measurement) |
- Current market l
valueg .

| NIL
|

NIL

(W)

| Houses / Apartments,

| etc. '
{
!

- Lacation(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market |
value.
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.

Others (such as
interest In property)
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1 give herein beiow the details of my labilities / overdues to public financial
institutions and government dues: -

[Note : Please glve separate details tor each item)

[ sr. | Description | Mame & address of Bank / | Amount outstanding as |
No. | Financlal Institutions{s) / BTPY s s s minens ke AR NS
GE e e Pepartonent () s e i
(a) | (i) Loans from Banks - DRI 1 o NN oA =
| {li} Loans fram financial !
_institutions Y B 1 e B e R AL ‘
(iil) Government Dues: ! i
. (@) dues to gepartments !
- dealing with governrment | —
jaccommaodation 18 SN N Ll BERE e SV
(b) dues to departments |
! dealing with supply of ; 4
i water i NIL - NIL
I_(c) dues to departmenc:,
dealing with supply of
| electricity ; NEL NI L {

i
1




(@) dues 1o departments
deallng with telephones

pLE

(e) dues to departments
deating with government

transport (including
. aircraft and helicopters)

NIL

(F) Other dues, If any

NIL

(b)

(i) Income Tax including
surcharge [Also indicate

o

(i) wealth Tax [Also
Indicate the assessment
vear upto which Weaith
| Tax return fited.]

| (ill) Sales Tax [Only in

i.-case of proprietary

business|
(iv) Property Tax

the assessment year uplto
which Income Tax Raturn
flled. Glve also Permanent
| Account Number (PAN)] |

S

NIL

S — —e

NIL

1

NTL

L. Personal Detaljl

GPF/CPF/PRAN Mho. -

Gender

11002795 1503

CE ] wm

Date of Birth

510

(DD/MM/YYYY)

Class/Group -

Cadre

C --m] (A/B/C)

[STENCGRAPHER_ AND PRIVATE SECRETHRY |

{Full Name e.g. B.A.5.-Bihar Administrative Service,

6.5,5.- Bihar Secretarlat Service etc. )

Hoeme District - i

[ NAANDA |

I hereby declare that the above details are true to the best of my

knowledge and belief.

PIac&:...RQTH[‘L.....
Date:.!f.’.‘f.}!. !?2-../.1-:1’2..‘

Note:

Signature ..A‘mkw#iw:

Name of Employee: FuupAm . KumArr,
Designanon:.,..%Ed?.ﬂ?ggapﬁﬁﬁ.‘....‘...,.......

Department: BIHAR LELISLATIVE.  ASSEmBLy
SERETARIAT, PATHA

Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.



